Himalayan Mineral Waters Private Limited

Date of Commencement of CIRP - 03.06.2024 (Copy of order received on 04.06.2024)
List of U d Fi ial Creditors (Other than ial Creditors bel to any class of creditors) as on 16.01.2025 Amount in Rs.
Details of Claim Received ‘Detaits of claim admitted
S.No. Name of Creditor Date of Receipt | Amount Claimed | Amouat of Claim | Nature of Claim - | Amount Covered Whether related [% of Voting Share|  Amountof | Amountof any | Amount of laim | Amount of Claim Remarks, if any
Provisionally Note 1 by Guarantee - party? in CoC contingent claim | mutual dues, that not admitted | under verification
Admitted Note 2 may be set.off
1 |stse Bank ofindia 13-06-24 4272,68533200 | 4,272,685.332.00 Fin:’z:;‘:;ﬁu 4272685332.00 No 5385 R 5 ? :
S Unsecured - - -
2 Kamataka Bank Limited - 15145487791 | 15145487791 | [ ISEETEL | 1s1asas7Il No 191 s
3 Bank of Baroda 180624 59634683655 | 549,018,178.00|  Unsecured 549018178.00 No o S i 47.328,658.55 i
Financial Creditor :
3 Canara Bank 15-06-24 134708161354 | 1329,496263.00|  Unsecured 132949626300 No . 2 17,585,350.54
ionsecuiec. 16.76 o
Financial Creditor
5 TDBI Bank Limited 150624 T03185230775 | 87341096300 |  Unsecured $73410963.00 No i " T 15844134475 :
Financial Creditor ;
6 Tammma & Kashroir Bank Limited | 15-06-24 8187640324 |  581876,403.00|  Unsecured 581876403.00 No o : . 024 A
Financial Creditor :
7 Indusind Bank Limited 030724 8266171500 | 7771608600 |  Unsecured 77716086.00 No : 3 3.945,629.00 Submitied Revised Claim
Financial Creditor 098 | ofRs.777.16,086/-on
- 02.08.2024
8 Socicte Generale 300824 9855222100 | 98.552,221.00|  Unsecured 98552221.00 No i i 2 z -
Financial Creditor .
Total 16251130699 | 7,934,210323.91 793421032391 100,00 - T 22830098308 .
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(Sale certificate dated 07.06.2023).
Note 2: Claims are received against the Corp G of the Corp Debtor given for the Principal B
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2 Personal Guarantee of Brij Raj Punj (died on 05.12.2017). Thereafter Personal

. As per the C

Guarantee of his legal heirs i.e., Mr. Bharat Raj Punj
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dated 01.07.2017 and inf
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Mineral Waters Private Limited (CD) at Plot No. l5l9Sa!empuer\moodSidculRoorkeeody,whidnhasbmsoldbySmeBl\kthkﬁamdaSARFAESlAu

ing other G are also available for the same debt of Principal Borrower.




